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Dadra and Nagar Haveli Act, 1961 (35 of 1961)

TIERT 3R AR gdett arfafas, 1961 (1961 &1 35)

Dakshina Bharat Hindi Prachar Sabha Act, 1964 (14 of 1964)
gferor RA < AR [T oA, 1964 (1964 &1 14)

Dalmia Dadri Cement Limited (Acquisition and Transfer of Undertakings) Act, 1981 (31 of
1981)
ST gre dhre fofiics (STmHAT &7 arei iR i) srfaf=m, 1981 (1981 &1 31)

Dalmia Dadri Cement Limited (Acquisition and Transfer of Undertakings) Amendment

10.

1.

12.

13.

14.

15.

16.

17.

18.

19.

20.

Act, 2006 (3 of 2007)

STt gret dire fafiics (STmHAT &7 srei iR 3fdRun) dehes 1fafaH, 2006 (2007®T 3)

Damodar Valley Corporation Act, 1948 (14 of 1948)
IR BTt R rff, 1948 (1948 &1 14)

Dangerous Drugs Act, 1930 (2 of 1930)

TR AIGH S AR, 1930 (1930 &1 2) [FRRAA]
Dangerous Machines (Regulation) Act, 1983 (35 of 1983)
ot 7eiA (fafrae) i, 1983 (1983 @1 35)

Decrees and Orders Validating Act, 1936 (5 of 1936)
femr 3R arcer fafmrraxor rfafeaH, 1936 (1936 @ 5)
Defence and Internal Security of India Act, 1971 (42 of 1971)
AR T AR STT=IND GRed A, 1971 (1971 & 42)
Defence of India (Amendment) Act, 1975 (32 of 1975)
HRA ®T (Fenem) AfafH, 1975 (1975 &1 32)

Dehradun (Act No. 21 of 1871)

eI (1871 &1 iffem dwrias 21)

Dekkhan Agriculturists’ Relief Act, 1879 (17 of 1879)
T PpYh T8 IMAIH, 1879 (1879 BT 17)

Delegated Legislation Provisions (Amendment) Act, 1983 (20 of 1983)

T faam Sudy (denee) erfafe, 1983 (1983 &1 20)

Delegated Legislation Provisions (Amendment) Act, 1985 (4 of 1986)

g faer Sudy (Fene) sifafaH, 1985 (1986 &I 4)

Delegated Legislation Provisions (Amendment) Act, 2004 (4 of 2005)

g faer Sudy (Fene) S\, 2004 (2005 1 4)
Delhi Administration Act, 1966 (19 of 1966)

facetl gema= fefaH, 1966 (1966 &1 19) [FRRA]

Delhi Administration (Amendment) Act, 1983 (9 of 1983)
feeelt gemam (Sehem) Afdfrm, 1983 (1983 &1 9)

Delhi Administration (Amendment) Act, 1988 (10 of 1988)
faoell wemae (dene) rfafras, 1988 (1988 T 10)

Delhi Apartment Ownership Act, 1986 (58 of 1986)

faeel smuTcHe warfi rfdf=m, 1986 (1986 &1 58)

Delhi (Delegation of Powers) Act, 1964 (23 of 1964)
fReelt (afaal &1 ymarem) Afdfm, 1964 (1964 &1 23)
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Delhi Development Act, 1957 (61 of 1957)

facett fa@r 1AM, 1957 (1957 &7 61)

Delhi Development (Amendment) Act, 1984 (38 of 1984)

feeelt famma (demer) aifdfm, 1984 (1984 1 38)

Delhi Development (Amendment) Act, 1996 (36 of 1996)

feeelt famma (demer) sifdf=m, 1996 (1996 &1 36)

Delhi Development Authority (Validation of Disciplinary Powers) Act, 1998

(6 of 1999)
et famra midesor (srgemafie afdmal o1 fafemraason) sifafem, 1998 (1999 &1 6)

Delhi Fire-Prevention and Fire Safety Act, 1986 (56 of 1986)
faeh aif fFraror iR e1ft gRem ifafiem, 1986 (1986 &1 56)

Delhi High Court Act, 1966 (26 of 1966)

ool Soa =ImaTera Srfaf~aW, 1966 (1966 T 26)

Delhi High Court (Amendment) Act, 1969 (37 of 1969)

faoell Sea =Terd (deneH) Afafe, 1969 (1969 &1 37)

Delhi High Court (Amendment) Act, 1980 (37 of 1980)

feeelt Soa =maTery (Fenege) orfdfow, 1980 (1980 &1 37)

Delhi High Court (Amendment) Act, 1991 (60 of 1991)

fReelt Sa =maTerg (Fenge) orfafos, 1991 (1991 &7 60)

Delhi High Court (Amendment) Act, 2003 (35 of 2003)

feeelt Soa =maTerd (Fenge) orfdfes, 2003 (2003 &7 35)

Delhi Lands (Restrictions on Transfer) Act, 1972 (30 of 1972)
faeetl Y (sfaRoT W fHdwem) srfefrs, 1972 (1972 @1 30)

Delhi Laws Act, 1912 (13 of 1912)

faeett fafg arfefm, 1912 (1912 &7 13)

Delhi Laws Act, 1915 (7 of 1915)

faeett fafg arfefm, 1915 (1915 &1 7)

Delhi Laws (Special Provisions) Act, 2006 (22 of 2006)

feeet fafdy (fady Sudy) s, 2006 (2006 &1 22)

Delhi Metro Railway (Operation and Maintenance) Act, 2002 (60 of 2002)
faeetl 7y el (FraTer 3fR STReEv) Jifaf™, 2002 (2002 T 60)

Delhi Motor Vehicle Taxation (Amendment) Act, 1983 (17 of 1983)
facell HIeRAT wr1gT (Fehes) srfafaH, 1983 (1983 &I 17)

Delhi Municipal Corporation Act, 1957 (66 of 1957)

faeell TR W e1fefH, 1957 (1957 &1 66)

Delhi Municipal Corporation (Amendment) Act, 1983 (8 of 1983)
feeelt TR fem (dehem) sifdfm, 1983 (1983 &1 8)

Delhi Municipal Corporation (Amendment) Act, 1984 (42 of 1984)
foeelt TR MW (deies) 1w, 1984 (1984 &1 42)

Delhi Municipal Corporation (Amendment) Act, 1987 (8 of 1987)
feeett TR fm (deiee) ifafe, 1987 (1987 &1 8)

Delhi Municipal Corporation (Amendment) Act, 1988 (11 of 1988)
feeelt TR fem (dehem) ifdfm, 1988 (1988 T 11)
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Delhi Municipal Corporation (Amendment) Act, 1993 (67 of 1993)

feeett TR fm (deitem) ifafw, 1993 (1993 &1 67)

Delhi Municipal Corporation (Validation of Electricity Tax) Act, 1966 (35 of 1966)
faeelt TR fem (fega-or fafdmr=araRon) aifafae, 1966 (1966 &1 35)

Delhi Municipal Corporation (Validation of Electricity Tax) Act and Other Laws (Repeal)
Act, 2002 (41 of 2002)
feeeh TR fm (fAega-ax faftmm=reson) i ok o fafemr (Fee) s1faffesr 2002 (2002 &1

41)

Delhi Municipal Laws (Amendment) Act, 1991 (32 of 1991)
faeell TRuTfeTeRT fafer (dene) rfafras, 1991 (1991 &1 32)
Delhi Rent Act, 1995 (33 of 1995)

faeett foprma arfafw, 1995 (1995 &1 33)

Delhi Rent Control Act, 1958 (59 of 1958)

el fopsman iz arfdfras, 1958 (1958 @1 59)

Delhi Police Act, 1978 (34 of 1978)

faeetl gfors arfafras, 1978 (1978 &1 34)

Delhi Sales Tax Act, 1975 (43 of 1975)

facett fasma-ax A R™, 1975 (1975 & 43)

Delhi Sales Tax (Amendment and Validation) Act, 1976 (91 of 1976)
el fasha-ax (ehes oiR fafdmm=raxon) srfafeas, 1976 (1976 @1 91)
Delhi School Education Act, 1973 (18 of 1973)

facett faemery fRrer arfdf=aH, 1973 (1973 &1 18)

Delhi Sikh Gurdwaras Act, 1971 (82 of 1971)

faeell R ogrr arfafias, 1971 (1971 &1 82)

Delhi Sikh Gurdwaras (Amendment) Act, 1974 (46 of 1974)
foeeh R TogRT (Weirem) arfafH, 1974 (1974 &1 46)

Delhi Sikh Gurdwaras (Amendment) Act, 1981 (6 of 1981)
oot R TogRT (Weires) orfefraH, 1981 (1981 &1 6)

Delhi Special Police Establishment Act, 1946 (25 of 1946)
fooetl fey gferq o rfafes, 1946 (1946 T 25)

Delhi Special Police Establishment (Amendment) Act, 2006 (20 of 2006)
faeelt faery gfers weru= (Fenes) rfafs=s, 2006 (2006 &7 20)

Delhi University Act, 1922 (8 of 1922)
facett fawafdenery 1AM, 1922 (1922 &1 8)

Delhi University (Amendment) Act, 1981 (27 of 1981)
faoel faeafderery (dene) rfafas, 1981 (1981 &1 27)

Delhi University (Amendment) Act, 2002 (43 of 2002)
feeelt favafdenes (Fengw) sfafes, 2002 (2002 &1 43)
Delhi Urban Art Commission Act, 1973 (1 of 1974)
feeelt AT wer AT AfdfRm, 1973 (1974 &1 1)
Delimitation Act, 1972 (76 of 1972)

RIS Srfaf R, 1972 (1972 &1 76)

Delimitation Act, 2002 (33 of 2002)
RIS STfafr—, 2002 (2002 &1 33)

Delimitation (Amendment) Act, 2003 (3 of 2004)
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gRefAe (ehem) @ifaf=m, 2003 (2004 T 3)

Delimitation Commission Act, 1962 (61 of 1962)

RRAT ST Srff R, 1972 (1962 &7 61)

Delivery of Books and Newspapers (Public Libraries) Act, 1954 (27 of 1954)
JRKIch 3R FHTARYS URG (ATISI~eh JRiblerd) AR, 1954 (1954 BT 27)
Dentists Act, 1948 (16 of 1948)

T fafcdad A=A, 1948 (1948 &1 16)

Dentists (Amendment) Act, 1993 (30 of 1993)

T fafrcad (deiem) ifdfam, 1993 (1993 T 30)

Departmental Inquiries (Enforcement of Attendance of Witnesses and Production of
Documents) Act, 1972 (18 of 1972)

favrtr St (fart 1 g1oR BRI Qe Rards Ue &) MR, 1972 (1972 &1 18)

Departmentalisation of Union Accounts (Transfer of Personnel) Act, 1976
(59 of 1976)
e ofEr fauriaRur (@1 sidvo) 1M, 1976 (1976 &1 59)

Deposit Insurance and Credit Guarantee Corporation Act, 1961 (47 of 1961)
g dimr ok worg RS o srfafe, 1961 (1961 &1 47)

Deposit Insurance Corporation (Amendment and Miscellaneous Provisions) Act, 1978
(21 of 1978)
g v fom (e o warol Sudy) ifdf e, 1978 (1978 &1 21)

Depositories Act, 1996 (22 of 1996)

fgarTR Srfafas, 1996 (1996 @1 22)

Depositories Related Laws (Amendment) Act, 1997 (8 of 1997)
FarR ddfea fafe (Fenem) rfaf=m, 1997 (1997 @7 8)
Designs Act, 1911 (2 of 1911)

feomg IfARM, 1911 (1911 &1 2)

Designs Act, 2000 (16 of 2000)

&omg srferf+a™, 2000 (2000 &1 16)

Destruction of Records Act, 1917 (5 of 1917)
g ATIHROT IrfAFRA, 1917 (1917 F1 5)
Destructive Insects and Pests Act, 1914 (2 of 1914)
ATYH BIc MR TS oitg AfRAFTH, 1914 (1914 &1 2)

Destructive Insects and Pests (Amendment and Validation) Act, 1992 (12 of 1992)
ATYH DI MR TG Sig (e MR faftmm=raxon) «ifdfaes, 1992 (1992 @1 12)

Diplomatic and Consular Officers (Oaths and Fees) Act, 1948 (41 of 1948)
SHRIE 3R ST AR (IMer 3R ®iN) A=A, 1948 (1948 &7 41)

Diplomatic and Consular Officers (Oaths and Fees) (Extension to Jammu and Kashmir) Act,

1973 (2 of 1973)
SRS DI MBAR (9 3R BI) (TH-HeR 1R fwR) i, 1973 (1973 &1 2)

Diplomatic Relations (Vienna Convention) Act, 1972 (43 of 1972)
ISR ey (FgeT =) A, 1972 (1972 &1 43)

Direct Tax Laws (Amendment) Act, 1987 (4 of 1988)

yIeT-Bx fafdy (e i, 1987 (1988 &1 4)

Direct Tax Laws (Amendment) Act, 1989 (3 of 1989)




84.

85.

86.

87.

88.

89.

90.

91.

92.

93.

94.

95.

96.

97.

98.

99.

100.

101.

102.

103.

104.

31
yge-aR fafdy (denem) sifdf=m, 1989 (1989 @1 3)

Direct Tax Laws (Second Amendment) Act, 1989 (36 of 1989)
TR Al (GaRT deed) i, 1989 (1989 1 36)

Direct Tax Laws (Miscellaneous) Repeal Act, 2000 (20 of 2000)

yge-ahe fafd (wantol) e sifaf=, 2000 (2000 @7 20)

Direct Tax (Amendment) Act, 1974 (26 of 1974)

YRAT-H (FeNer) Irfaf=m, 1974 (1974 &1 26)

Displaced Persons (Claims) Supplementary Act, 1954 (12 of 1954)

faenfq =afe (3rd) U AfRH, 1954 (1954 BT 12)

Displaced Persons (Compensation and Rehabilitation) Act, 1954 (44 of 1954)
faeenfia arfaq (@R ofR gate) srfdfem, 1954 (1954 &7 44)

Displaced Persons Claims and other Laws Repeal Act, 2005 (38 of 2005)
favenfa aafed <rd ik o faftrrt ot ffsam, 2005 (2005 @7 38)

Displaced Persons (Debts Adjustment) Act, 1951 (70 of 1951)
faverfya arfea (eor awmaoE) iR, 1951 (1951 &7 70)

Displaced Persons (Compensation and Rehabilitation) Act, 1954 (44 of 1954)
faeenfyd afda @fdax SR gata) sifefaw, 1954 (1954 @1 44)

Disputed Elections (Prime Minister and Speaker) Act, 1977 (16 of 1977)
faareaa fates (wemseft ofiR etenen) iffem, 1977 (1977 &1 16)

Dissolution of Muslim Marriages Act, 1939 (8 of 1939)

AR faare-faaed sifefrM, 1939 (1939 @1 8)

Disturbed Areas (Special Courts) Act, 1976 (77 of 1976)

fagger &= (ey =maTer) a1, 1976 (1976 &1 77)

Dock Workers (Regulation of Employment) Act, 1948 (9 of 1948)

i HHHR (Fares &1 fafree) i rm, 1948 (1948 &1 9)

Dock Workers (Regulation of Employment) Amendment Act, 1970 (31 of 1970)
S HHHR (Fares &1 fafres) dees «ifef=m, 1970 (1970 &1 31)

Dock Workers (Regulation of Employment) Amendment Act, 1980 (49 of 1980)
S HHHR (Fares &1 fafree) dees «ifef=m, 1980 (1980 T 49)

Dock Workers (Regulation of Employment) Amendment Act, 1988 (50 of 1988)
S HHHR (R &1 fafres) denes aifdfeas, 1988 (1988 &1 50)

Dock Workers (Regulation of Employment) (Inapplicability to Major Ports) Act, 1997
(31 of 1997)

S HHBR (TS &1 fAfaws) (F81o=rl o1 ar 7 8 A=, 1997 (1997 &1 31)
Dock Workers (Safety, Health and Welfare) Act, 1986 (54 of 1986)

S FHOR (&ll, TR 3MR FHeaTo)) AfIF=H, 1986 (1986 1 54)

Dourine Act, 1910 (5 of 1910)

S04 srfafE, 1910 (1910 &1 5)

Dowry Prohibition Act, 1961 (28 of 1961)

ot ufome iffrm, 1961 (1961 &1 28)

Dowry Prohibition (Amendment) Act, 1984 (63 of 1984)

<o wfomey (Fenes) rfafes, 1984 (1984 1 63)

Dowry Prohibition (Amendment) Act, 1986 (43 of 1986)
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TeoT ufome (Feme) s, 1986 (1986 &1 43)

Dramatic Performances Act, 1876 (19 of 1876)

ATed weRiE rfefe, 1876 (1876 @1 19)

Drugs and Cosmetics Act, 1940 (23 of 1940)

I iR wrate ArTft <1fdfee, 1940 (1940 @7 23)

Drugs and Cosmetics (Amendment) Act, 1972 (19 of 1972)

N iR wrATes |Arlt (Fehes) erfafees, 1972 (1972 &1 19)

Drugs and Cosmetics (Amendment) Act, 1982 (68 of 1982)

MY iR AT wrTelt (WFene) SrfafaH, 1982 (1982 &1 68)

Drugs and Cosmetics (Amendment) Act, 1986 (71 of 1986)

JMfY iR AT arTedt (WFene) SifafaH, 1986 (1986 &1 71)

Drugs and Magic Remedies (Objectioable Advertisements) Act, 1954 (21 of 1954)
MY iR THA@IRG ITAR (neraeiiy fagm=) «ifafaw, 1954 (1954 &1 21)
Drugs (Control) Act, 1950 (26 of 1950)

Ny (fri=ron) srfafem, 1950 (1950 T 26)



